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COMPLIANCE REPORT On Behhlf of Nagar Palika Parishad,

Muzaffarnagar (Respondent No.4)

1. That the present compliance report is being filed in compliance
of the previous orders passed by the Hon’ble National Green
Tribunal, in Farha Khan vs. State of Uttar Pradesh & Ors., and
in reference to the compliance report submitted herein.

2. That in accordance with the directions of the Hon’ble National
Green Tribunal, a contract was executed with M/s G.C. India
Pvt. Ltd. on 19.01.2025 for the scientific disposal of legacy
waste at  Kidwai Nagar, Muzaffarnagar. Extensive
correspondence  was undertaken to ensure timely
commencement of the ‘work. A trommel machine having a
capacity of 300 TPD was installed at the site, and trial runs were
éonducted. Photographs evidencing installation and readiness
of the machinery were placed on record through the affidavit
dated 29.10.2025.

3. That on 24.04.2025, the Nagar Palika Parishad, Muzaffarnagar
issued a communications to M/s G.C. India Pvt. Ltd., directing
it to commence the disposal of legacy waste on the leased land.
It was recorded therein that land measuring 19.446 hectares

had been allotted to the company on a 30-year lease for waste



690

processing purposes, in light %f the agreement that took place
between State Government, Government of Netherlands and
M/s GC International. The details of the agreement between
Sta'ge Government, Government of Netherlands and M/S GC
International had already been placed on record in affidavit

dated 24.06.2024.

4. That the company had earlier assured, vide email dated

09.07.2024, that the Iega& waste would be processed free of
cost. Accordingly, an access road for the first phase of
operations was constructed and provided. The letter dated
24.04.2025 is annexed herewith and marked as ANNEXURE-

A.

5. That thereafter, vide letter dated 02.08.2025, the Nagar Palika

Parishad informed the company that during the meeting held
under the chairmanship of the District Magistrate on
19.06.2025, the company had stated that removal of scrap
material lying at the plant site was necessary prior to
commencement ‘of legacy waste disposal, and had sought
permission for the same. In response, permission to remove the
sCrap material was granted on 25.07.2025. The company was

therefore directed to commence disposal of all legacy waste



available on the leased land a? Kidwai Nagar, Muzaffarnagar at
the earliest, and to submit daily progress reports to the Nagar
Palika Parishad. The letter dated 02.08.25 is marked and
anngxed as ANNEXURE-B.

. That thereafter, reminders dated 26.08.2025, 01.09.2025,
25.10.2025 and 11.12.2025 were issued to the company,
categorically stating that there was no impediment of any
nature whatsoever in tHié' disposal of legacy waste. The
company was repeatedly directed to commence disposal work
at the earliest through various communications, including Letter
No. 867 / Swa.Vi. / 2025-26 dated 24.04.2025, Letter No. 203
/ Sa.Pra. / 2025-26 dated 25.04.2025, Letter No. 1149 /
Sa.Pra. / 2025-26 dated 02.08.2025, Reminder Letter No. 1388
/ Sa.Pra. / 2025-26 dated 26.08.2025, and letter dated
01.09.2025. Despite these repeated directions, the legacy
waste disposal work was not commenced. The Executive Officer
also sought reasons for the delay and requested updated status
reports regarding disposal of all legacy waste available on the
leased land. The letters dated 26.08.2025, 01.09.2025,
25.10.2025 and 11.12.2025 are marked and annexed as

ANNEXURE-C.
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7. That in response to the IetterAtlated 11.12.2025, the company,

vide email dated 26.01.2026, stated that it was in the process
of obtaining Consent to Operate (CTO) from the Pollution
Control Department and that all required applications and
formalities had been completed. A screenshot of the application
status was enclosed. The company further stated that the
trommel machine had already been installed at the site and that
operations were expected.i"lto commence within the next two
weeks. It was also assured that the project would be executed
in accordance with prescribed guidelines and that the Nagar
Palika Parishad would be regularly informed of progress. The
letter dated 26.01.2026 sent via email dated 27.1.2026 is

marked and annexed as ANNEXURE-D.

8. That in response thereto, vide letter dated 27.01.2026, the

Nagar Palika Parishad informed the company that pursuant to
its application for Consent to Operate (CTO), an inspection was
conducted by the Uttar Pradesh Pollution Control Board at the
waste disposal site. It was observed that only two trommel
machines were present on the land, due to which further action
on the CTO application was kept pending. Accordingly, the

company was directed to immediately install a complete and



10.

adequate setup of all neces@ary machinery and equipment,
coordinate with the Pollution Control Board, obtain Consent to
Operate (CTO), and thereafter commence disposal of the legacy
waste available at the waste disposal plant situated at Kidwai
Nagar, Muzaffarnagar. The letter dated 27.01.2026 and the
photographs of the land is marked and annexed as

ANNEXURE-E and ANNEXURE-F respectively.

. That pursuant to the Iettel:""dated 27.01.2026, a new trommel

machine was also bought and the machine will be delivered in
20 days. The details of the purchase agreement is marked as
ANNEXURE-G

That daily municipal solid waste management has been
assigned to M/s Ayushi Hygiene and Care Pvt. Ltd., Sector-1,
Dwarka, under contract. The firm operates door-to-door
collection, mechanized carriage, segregation at source, and
transfer to designated processing centres. Priority is given to
sensitive public areas such as the Government Hospital, College
Gate, DAV College, and Kukda Pond, with routine inspections
and photographs confirming these are clean and garbage free
throughout the compliance period. The contract between M/s

Ayushi Hygiene and Care Pvt. Ltd and the Nagar Palika dated

693



694
09.01.2025 is marked and ?hnexed as ANNEXURE-H. The

photographs of the sensitive public areas are annexed as
ANNEXURE-I.

i Thag Nagar Palika Parishad has proactively implemented all
waste management directions, closed all open dumping
grounds, and maintained regulated sites in a clean state. All
claims of illegal dumping are disproved by inspection records
and site photographs. Com;bliance is ongoing under continuous

municipal supervision.

&y~
Pragya Singh
Executive Officer
Nagar Palika Parishad
Muzaffarnagar
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7
BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NE!V_“DELHl
AFFIDAVIT

s affidavit/document 1S noted _

: Deaister NO.-é
at Sl. MU»H QY'PW:’ IN
MU?AFH‘\RNAGAR

i\
ORIGINAL APPLICATION NO. 53 0f 2024 '\ 713\ fee %

NOTAR Y

IN THE MATTER OF

FARHA KHAN Applicant

VERSUS
STATE OF UTTAR PRADESH AND OF?S. ?39?9?\’* .....Respondents
AFFIDAVIT

I, Pragya Singh aged about 39 years W/O Pawan Kumar Singh working as
Executive Officer of Nagar Palika Parishad, Muzaffarnagar, Uttar Pradesh, residing
at Executive Officer Government Houses, South Civil Line, Muzaffarnagar present

at Muzaffarnagar, Uttar Pradesh, do hereby state on oath and declare as under :

1. That I'am the Executive Officer of Nagar Palika Parishad, Muzaffarnagar, Uttar
Pradesh in the above-mentioned matter and as my official capacity. I am well

conversant with the facts of the case hence competent to swear this affidavit.

2. That | was transferred to Muzaffarnagar and | took charge as Executive Officer,

Nagar Palika Parishad, Muzaffarnagar on 16.02.2024. N
ﬁ?"&

3. That I have read and understood the accompanying compliance report
paragraph 1 to 11 , along with Annexures, including photographs and
documents, which has been prepared by the lawyer upon my
instructions. I say that whatever is stated therein are true and correct on

the basis of documents available on record and to the best of my

knowledge and belief. CK“/* PRER TYAGI
il NOFARY
MUZAFFARNAGAR

30 JAN 2026
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4. That the Annexures are True Copies of their original.

DEPONENT _
srfereT= rfereT
Verification: Seyd R giferest afikee

HOTFH TR
I, above named deponent do hereby verify that the contents of the above
affidavit are true and correct to my knowledge and belief. Nothing material
has been concealed therefrom.

Verified at New Delhion ___th Day.'.,of' January, 2026.

5 ky/
N
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ANNEXURE-D

! I Solutions 16

26.01.2026
To,
The Executive Officer
Nagar Palika Parishad
Muzaffarnagar

Subject: Update on Legacy Waste Project

Dear Madam,

With reference to the Ongoing matter before the Hon’ble National Green Tribunal (NGT) in the
Farah Khan case, we wish to provide an update on the progress of our work, particularly
concerning the legacy waste remediation project.

We wish to inform you that we are in the process of obtaining the Consent to Operate

(CTO) from the Pollution Control Department. All formalities, including submission of the
application to the Pollution Board, have been completed. For your reference, we are enclosing a
screenshot of the application status.

As you are aware, we have already installed the trommel machine at the site, and we are
hopeful of commencing production within the next two weeks.

We remain committed to carrying out the project in accordance with the prescribed guidelines
and keeping the Nagar Palika Parishad updated on all progress.

Regards,

Dhruv Maﬁeshwari
Director
GC IND Solutions Pvt. Ltd.

TN o o ol
o Nivesh Mitra o‘@“u_
{f i3] N, Yie
AL </ single Windaw Portal Gou of Uttar Pradesh 3

Poliution Control Board

Date : 24-1-2026

Appbiaton  Appcstion  ADPUCRION | icmtioname Trpe STORT e WSSy e Gt
o END SOLUTIONS PRIWTE o . . o e —
LMTTED o0 bt Bragress oz artinser] SR

Pullubon Cantrel Bowd Cagyrghl & 2000 A8 Dty Ry yead
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Regarding thé Le
1 message o

E.O. NPP MZN <mznnagarpalika@gmail.com>
To: maheshwari.dhruv.dm@gmail.com
Cc: Umesh Mishra <dmmuz@nic.in>, y
<sbmdlbup@gmail.com>

Please find the enclosed.
With Regards

E.O.
Nagar Palika Parishad
Muzaffarnagar. (U.P.) 251002

st e vttt e e e B s T —

4y Regarding Legacy Waste disposal-27.01.2026.pdf
‘-j 1491K ‘

: "Therus Gieling | GC-BV.com" <tgi@gc-bv.com> .
Swachh Bharat Mission (Urban) Directorate Uttar Pradesh

705

E.O. NPP MZN <mznnagarpalika@gmail.com>

27 January 2026 at 14:47
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Uttar Pradesh
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ANNEXURE-

i

Muzaffarnagar, Uttar Pradesh,

India ==

901, 901, Circular Rd, Kambal Wala Bagh, Civil Lines
South, Muzaffarnagar, Uttar Pradesh 251001, India
Lat 29.462832° Long 77.705624°
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‘© GPS Map

116, Kukra, Muzaffarnagar, Uttar Pradesh 251001, India &&=

Latitude Longitude
29.459950000000003° 77.72831833333333°

Local 04:32:59 PM Altitude 244 meters
GMT 11:02:59 AM Friday, 23.01.2026
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&) GPS Map Camera

Muzaffarnagar, Uttar Pradesh, India &=

Fmhw+2j4, Laddhawala Rd, Civil Lines North, Muzaffarnagar,
Uttar Pradesh 251002, India

Lat 29.477715° Long 77.696722°

Monday, 10/11/2025 09:05 AM GMT +05:30
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Muzaffarnagar, Uttar Pradesh,

India ==

Fp83+f9g, Arya Samaj Rd, Shiv Chowk, Civil Lines
South, Muzaffarnagar, Uttar Pradesh 251001, India
~ Lat 29.466122° Long 77.703318°
- Sunday, 25/01/2026 10:08 AM GMT +05:30
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